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Sr. No. Nam0<^thBbidian Company

70. Schraader ScovUa Duncan Ltd.. 
Bombay

71. Siomans India Ltd.. Bombay

72. Singlo (India) Tea Co. Ltd.. Cal­
cutta

73. Spirax MarshaU Ltd., Pune

74. Stevart HoH (Inida) Ltd., Calcutta

75. Stone India Ltd., Calcutta (Formerly 
Stone Platt Electrical India Ltd.)

76. Tea Estates India Ltd., Coonoor

77. Toyo Ingineering India Ltd., New 
Delhi

78. Tractor Engineers Ltd., Bombay

79. Tribeni Tissues Ltd.. Calcutta

80. Udhe India Ltd., Bombay

81. Union Cart>ide India Ltd., Calcutta

82. Warren Tea Co. Ltd., Calcutta

83. Widia India Ltd., Bangatore

84. Indian Xerographic Systems, 
Bombay

85. Texas Insbruments (India) Pvt Ltd., 
Bangalore

86. Cityoorps Overseas Software Ltd., 
Bombay

87. Chemkes (India) Pvt. Lid.,

88. Tandon Motors PvL Ltd.,

89., Midco Holdings (P)Ud._________

Sr. No. Namo of thakHSan Company

90. Hazeneyer Eleon Kandia Lid.

91. Ultra Tek Devices P«L Ltd., Bom­
bay

92. Dynacorq>(l) Pvt. Ltd.

93. Pfered Tools PvL LM.

94. Snicon Valley Technology (I) Ltd.

95. South India Refractories Pvt. Ltd. 

Indeutsch Schotten Pvt. Ltd.96.

97.

98.

TataKlockner Industrial Plants Ud., 
Bombay

GEC Power Engineering Services 
of India 

99. Vioryl (India) Pvt. Ltd.

100. Hoganas India Ltd.

101. Radiation Technoligies (I) Pvt. Ltd.

102. Paradeep Phosphates Ltd.

103. Cargill Seds India PvL Ud.

Recruitment of State In Branches of 
Nationallsad Banks In Kashmir Valley

2603. SHRI RAM NAIK: WiHthe Minis­
ter of FINANCE be pleased to refer to the 
reply given to Unstanvd Questton No. 1367 
onAugust2,1991 and state the numtwr and 
designatton d  the posts in public sector 
banks in the Kashmir valley for which special 
recruitments have been made, «f)polntment 
letter issued and the candidates who have 
actually joined the posts so far?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): Special recruitment was made for
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State Bank of India and Pui^ab National 
Bankfor appointment to their clerical cadres 
in their branches in Kashmir valley. The

numlMr candidates allottedA>ffered appoint­
ment etc. as reported t>y the t>anks, is given 
below:

StateBat*<a PunjabNaOonal 
India Bank

Number of candMates aitotted by the 
Staff SelectkMi Commisston 328 33

Number of candMates offered 
appointment 319 33

Number of candidates joined durties 299 32

Number of candidates refused to join 2 --

Number of candklates granted time for 
joining late. 2 _

Enfbrcemeiit of Price Adjustment 
Formula of RBIInN TC

2604. SHRI M.V.CHANDRASEKHARA 
MUFtTHY: WiH the Minister of TEXTILES be 
pleased to starte:

WaitheMinisterof TEXTILES bepleased 
to refer to the reply given to Unstanvd 
Question No. 641 on July26,1991 and state:

(a) whether the contractor have been 
demanding the revision of contract prices on 
the basis (rf Price Adjustment l=brmulaof the 
resenw Bank of India and noton the basis of 
PWD rates;

(b) whether all the pubUc sector under­
takings iangaglngcivil works contractors have 
been foltowing the Price Adjustment For­
mula of the Resenra Bank of India; and

(c) if so, the action proposed to taken by 
the Government to resolve the issue?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) Yes. Sir. One of the contrac­
tors who was awarded civil works contract in 
Bengal Rne Spg. and Weaving Mills No. 2, 
a unit under NTC (WBAB&O) Ltd. has been 
demanding reviston of contract prices on the 
basis of price Adjustment Formula of the 
Reserve Bank of India.

(b) and (c): In so far as NTC is con­
quered, as per the Policy guklllnces issued 
by Bureau of Public Enterprises. PWD for­
mula for price escalatton is beingfbltowed for 
engaging civ9 work contracts. Since the 
contractor was not willing to completa the 
work, hiscontract was terminated in the year 
-1989 to resolve the issue.

Welfare of TVoops In Slaehen Sector

2605. SHRI SANAT KUMAR MANDAL: 
WiH the Minister of DEFENCE be pleased to 
state:


